
BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

      ORIGINAL APPLICATION NO. 985/2019  
                                 WITH 
     ORIGINAL APPLICATION NO. 986/2019  
                                WITH 
     ORIGINAL APPLICATION NO. 528/2023  
 
 

IN THE MATTER OF:  
 
IN RE: WATER POLLUTION BY TANNERIES AT JAJMAU KANPUR 
UTTAR PRADESH  
 
                                                              WITH  
 
IN RE: WATER POLLUTION AT RANIA KANPUR DEHAT & RAKHI 
MANDI KANPUR NAGAR UTTAR PRADESH  
 

WITH 
 

NEWS REPORT PUBLISHED IN DAINIK JAGRAN DATED 14.08.2023 
“HIGHLIGHTS A GROWING CONCERN REGARDING INDUSTRIAL 
POLLUTION IN THE GODHRAULI VILLAGE”  

 
INDEX 

 
S. 

NO  
PARTICULARS  PAGE 

NO.  
1.  ACTION TAKEN REPORT BY THE DISTRICT 

MAGISTRATE, KANPUR DEHAT, UTTAR 
PRADESH IN COMPLIANCE OF ORDER DATED 
25.11.2025 PASSED BY THE HON’BLE NATIONAL 
GREEN TRIBUNAL  

 

 

2.  A COPY OF THE MOU DT. 15.04.2026 HAS BEEN 
ANNEXED HEREWITH AS ANNEXURE-1 
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3.  PHOTOGRAPHS OF THE SITE ARE BEING 
ANNEXED HEREWITH AS ANNEXURE-2 
 

 

4.  A COPY OF THE SAID LETTER DATED 15.07.2026 IS 
BEING ANNEXED HEREWITH ANNEXURE-3 
 

 

5.  A COPY OF THE SAID LETTER IS BEING ANNEXED 
HEREWITH AS ANNEXURE- 4 

 

 

6.  A COPY OF THE SAID LETTER DATED 18.07.2026 IS 
BEING ANNEXED HEREWITH AS ANNEXURE- 5 
 

 

7.  A COPY OF THE SAID UPPCB NOTICE DT. 08.07.2026 
IS BEING ANNEXED HEREWITH AS ANNEXURE-6 
 

 

8.  A COPY OF THE SAID LETTER DATED 18.11.2025 IS 
BEING ANNEXED HEREWITH AS ANNEXURE- 7 
 

 

9.  COPIES OF TEST REPORTS ARE BEING ANNEXED 
HEREWITH AS ANNEXURE- 8 
 

 

10.  PHOTOGRAPHS WITH GEO COORDINATES OF THE 
DISPOSAL SITE ARE BEING ANNEXED HEREWITH 
AS ANNEXURE-9 
 

 

 
 

THROUGH COUNSEL 

 
BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR THE STATE OF U.P. 
bhanwar09jadon@gmail.com | 9315560584 

DATE: 20.07.2026 
PLACE: NOIDA 
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on oath as under: 

 

1. That I, the deponent in the above captioned matter am fully conversant 

with the facts of the case and is competent and authorized to swear the 

present affidavit. 

2. That I state that the contents of the affidavit have been drafted by my 

counsel on my instructions and the contents of the same are true to my 

knowledge and nothing material has been concealed therefrom.  

 

BACKGROUND OF THE MATTER  
 
3. That this Hon’ble Tribunal, in these Original Applications, is examining the 

issues pertaining to the chromium dumps, groundwater contamination and 

health issues pursuant thereto in the districts of Kanpur Dehat, Kanpur 

Nagar and Fatehpur.  

 

4. That, the present matter was listed for hearing on 07.04.2026 wherein the 

Hon’ble Tribunal directed the following:  

“2. The Letter of adjournment further states that affidavit indicating the 

updated compliance status with respect to the 22 recommendations of the 

Learned Amicus will be filed within three weeks. 
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3. Learned Counsel appearing for State of U.P. has also submitted that a 

boundary wall is to be constructed surrounding the affected area in 

Kanpur Dehat. He has submitted that budget has been sanctioned in this 

regard. Therefore, in the next affidavit the progress in this regard will be 

indicated.” 

 

REPLY IS AS FOLLOWS 

A. MoU EXECUTED WITH IIT KANPUR  

5. That it is most respectfully submitted that the Hon’ble Tribunal vide order 

dt. 07.11.2025 directed the State Authorities, including the Chief Secretary 

of Uttar Pradesh to initiate comprehensive environmental mapping and 

finalize necessary execution budgets. The relevant portion of the order is 

quoted as under:   

“...7. The State Authorities especially the Chief Secretary, Uttar Pradesh 

and Secretary, Health, Govt. of U.P. are directed to provide a timeline 

within two weeks in respect of the steps that will be taken by the State 

Authorities to complete the process of mapping the entire area and find out 

the affected villages/ULBs/districts... The mapping will include the food 

chain contamination, surface water and ground water contamination and 

air contamination analysis.”   
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6. That in strict adherence to the aforesaid directions and to execute the large-

scale mapping suggested by the Director of AIIMS, New Delhi, to ascertain 

the root cause of heavy metal pollution, a dedicated technical project budget 

was required to be institutionalized. It is humbly submitted that the entire 

required amount of Rs. 2,65,50,000/- (Rupees Two Crore Sixty-Five 

Lakhs Fifty Thousand only) has now been fully sanctioned by the State 

Government through the Industries Department and successfully 

transferred to the bank account of the Indian Institute of Technology 

(IIT) Kanpur on 04.04.2026, to initiate the comprehensive cluster-based 

environmental sampling and field survey without any further delay.   

 

7. That it is submitted that a Memorandum of Understanding (MoU) has 

been officially executed on 15.04.2026, establishing a binding multi-

party research partnership between the IIT Kanpur and the district 

administrations of Kanpur Nagar, Kanpur Dehat, and Fatehpur. This 

two-year agreement allows scientists to begin the large-scale pollution 

mapping in compliance of the orders of this Hon’ble Tribunal. The said 

comprehensive study is structured into two distinct operational phases. 

Phase-1 focuses on a meticulous 6-month condition assessment of pre-

identified heavy metal hotspots, while Phase-2 extends into a 12-month 

district-wide survey to map regional contaminant gradients across air, soil, 

water, and agricultural environments.   
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A Copy of the MOU dt. 15.04.2026 has been annexed herewith as 

ANNEXURE-1 

B. COMPLIANCE STATUS WRT 22 RECOMMENDATIONS  

S. 

NO  

RECOMMENDATIONS DEPARTMENT  LATEST STATUS 

1.  RO-NF Water Plants: Clean 

Water for All Domestic 

Purposes at centralised and de-

centralised installed RO- NF 

systems (Identify the usage of 

wells/hand pumps/ 

borewells/water source for 

animals and agriculture) 

Urban 

Development 

Department  

It is submitted that clean water is being 

supplied for all domestic purposes via 

overheard tank in the Kanpur Dehat District.  

 

2.  Blood Sampling/ survey by 

Govt in the affected areas of 

Kanpur Nagar/ Dehat/ 

Fatehpur (Heavy Metal 

Analysis-Chromium, Mercury, 

Fluoride) 

Health Department  That it is submitted that with respect to the 

said recommendation a separate affidavit on 

behalf of Medical and Health Department 

has been filed and is not repeated herein for 

the sake of brevity. 

 

3.  Improve Govt. Hospital's 

infrastructure to include multi-

speciality diagnostic facilities 

Health Department  

4.  List of all industries 

(Regardless of 

DIC/UPPCB  Complied 

overhead tank
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Category/legal/illegal/in-

house)- Kanpur Nagar, Kanpur 

Dehat, Fatehpur  

5.  Boundary Wall and Cover for 

Existing Chromium 

Dump/Plume (Fatehpur and 

Kanpur Dehat)  

UPPCB  The Executive Engineer, Rural Engineering 

Department, Division–Kanpur Dehat, vide 

letter dated 15.07.2026, informed that 

the boundary wall around the chromium 

waste disposal site in Village 

Khanchandrapur, located in the Rania 

area of District Kanpur Dehat, is 

currently under construction. At 

present, approximately 70% of the work 

has been completed. The remaining work is 

expected to be completed by 20.07.2026. 

Photographs of the Site are being annexed 

herewith as ANNEXURE-2 

6.  Soil, Sludge and Water 

Analysis of Panki/Shanigawa 

Landfill site/STP at Pankha, 

Sajari  

NA  NA  

7.  Operate Existing STP 

(Resolving Non-Compliance 

Within 2 Months)  

NA  NA  

8.  Drain Action Plan- Untapped 

& Over Flowing Tapped 

Jal Nigam (Urban) It is submitted that vide letter dated 

15.07.2026 it has been informed that the 
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Drains   DPR for drain tapping plan of Akbarpur 

Nagar Panchayat and Pukhrayan Nagar 

Palika Parishad of Kanpur Dehat under 

SBM 2.0 have been submitted at directorate 

Swachh Bharat Mission for approval  

A copy of the said letter dated 15.07.2026 is 

being annexed herewith ANNEXURE-3 

9.  Permanent Monitoring Plan for 

STP/CETP/CCRU/ Landfills  

UPPCB  Complied  

10.  Construction and Installation 

of sewage system and STP in 

Kanpur Dehat and Fatehpur  

Jal Nigam Urban  It is submitted that vide letter dated 

15.07.2026 it has been informed that DPR 

of Construction of STP Akbarpur Nagar 

Panchayat and Pukhrayan Nagar Palika 

Parishad of Kanpur Dehat under SBM 

2.0 have been submitted at directorate 

Swachh Bharat Mission for approval  

A copy of the said letter is being annexed 

herewith as ANNEXURE- 4 

11.  Removal of Chromium, 

Mercury and Ash from the 

affected area  

UPPCB It is submitted that the entire Chromium 

waste has been lifted and disposed of 

through authorized TSDF. 

12.  Soil & Groundwater 

Remediation  

UPPCB  It is submitted that a meeting was convened 

on 29.11.2025 between the RO, UPPCB and 

experts from IIT Kanpur regarding soil 

contamination after complete lifting/disposal 
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of the Chromium waste in village 

Khanchandpur under Rania. The experts had 

suggested that after complete lifting of 

chromium waste, after assessment of soil 

contamination, clean soil should be put on 

the contaminated areas and 

plantation/phytoremediation shall be done. 

That the said assessment is being 

conducted by IIT Kanpur and once the 

assessment is completed necessary 

planation and phytoremediation shall be 

duly done 

13.  River Rejuvenation Plan 

(Sengar River)- Including 

Flood Plain Zoning, Rain 

Water Harvesting, Watershed 

Development, Encroachment 

Removal and Eco-flow  

Irrigation 

Department  

It is submitted that the Executive Engineer 
(Irrigation Department) vide letter no. 
2250/ka.pr.ni.ga.n.ka./NGT dated 
30.06.2026 informed as under: 

 The Inundation Maps for the 
catchment areas of all three rivers 
have been successfully received from 
the Flood Management Information 
System Centre (F.M.I.S.C.), 
Lucknow. Additionally, 1-meter 
contour interval maps have been 
obtained from the Survey of India, 
Lucknow. 

 KML files and approximate area 
boundaries to generate a high-
precision DEM data have been 
received from F.M.I.S.C. Lucknow 
and N.I.H. Roorkee. 

 Sengur River: Along with the 
relevant data, the Executive 
Engineer, Irrigation Division, 
Kanpur Dehat, vide Letter No. 
315/Sinkamanka/NGT dated 
20.03.2025, forwarded the proposal 
for the delineation of the floodplain 
zone of the Sengur River. Pursuant 

18.07
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to the demand raised by the Survey 
of India for providing a 1-metre 
contour interval Digital Elevation 
Model (DEM) of the inundation 
area, a payment of ₹147.26 lakh has 
already been made. The survey was 
to be conducted over an area of 525 
square kilometres, and the survey 
data is expected to be received 
by August 2026. 

 That after receiving DeM of 01 
meter contour and other necessary 
documents from CwC, New Delhi, it 
is proposed to provide interim report 
of coordinates for flood plain zone 
determination within 2 months, by 
October 2026, and final report after 2 
months, by December 2026.  

 A copy of the said letter dated 18.07.2026 is 

being annexed herewith as ANNEXURE- 5 

14.  Government Multi-Speciality 

Medical Aid Facility for 

victims of heavy metal 

contamination  

Health Department  That it is submitted that with respect to the 

said recommendation a separate affidavit on 

behalf of Medical and Health Department 

has been filed and is not repeated herein for 

the sake of brevity. 

 

15.  Induction of Workforce in 

CPCB/PCB  

CPCB, UPPCB   A Memorandum of Understanding (MoU) 

was signed between the Indian Institute of 

Technology (IIT) Kanpur and the Uttar 

Pradesh Pollution Control Board 

(UPPCB) for the recruitment of 45 vacant 

posts, comprising 28 Assistant 

Environmental Engineers and 17 

Assistant Scientific Officers. Subsequently, 

5298



vide UPPCB Letter No. H-34965/AS 

Camp (118/2025) dated 20.11.2025, an 

advertisement was issued for the recruitment 

of 224 vacant posts. The recruitment 

process has since been completed.  

 

16.  Technical Infrastructure to 

State PCB/SGWB  

UPPCB  It is submitted that Board had vide letter dt. 

27.02.2026 had invited online applications 

for recruitment to 26 posts. That further, 

vide notice dt. 08.07.2026 the recruitment 

results were published. That, adequate 

technical/scientific personnel are now 

deployed at the Regional Office level of the 

State.  

A copy of the said UPPCB Notice dt. 

08.07.2026 is being annexed herewith as 

ANNEXURE-6  

17.  Continuous supply of 

Electricity for 

STP/CETP/Hospitals  

UPPCB/SGWB  NA 

18.  Bye-Laws for Preventing 

Environmental Pollution from 

Mercury   

MoefCC It is submitted that the Member Secretary, 

UPPCB Lucknow has issued a letter dated 

18.11.2025, directing all relevant 

departments to take necessary actions.  

A copy of the said letter dated 18.11.2025 is 

5299



being annexed herewith as ANNEXURE- 7 

19.  Find out the source of 

Chromium, Mercury, Fluoride 

and iron in the eco-system  

 It is submitted that the funds required by IIT 

Kanpur of Rs. 2.655 Cr. has been sanctioned 

and released by UPSIDA and has been 

transferred to IIT Kanpur, and MOU has 

been signed between IIT Kanpur and 03 

District Administration i.e. Kanpur Nagar, 

Kanpur Dehat and Fatehpur. That further, 

1st phase of Sampling has been conducted 

on the contaminated sites of Kanpur Dehat 

& Kanpur Nagar. 

20.  Survey and Mapping of 

(new/old) Dump Sites of 

Chromium, Mercury, Ash in all 

3 Districts  

21.  Survey and Mapping of 

Groundwater Contamination in 

all 3 Districts  

22.  Survey of People/Cattle/ 

Foodchain- to check Degree of 

Contamination and create an 

effective Remediation Plan 

Against Bio- Accumulation of 

Heavy Metals  

CVO/DAO  It is submitted that the CVO had issued 

directions to get the domestic animals tested 

for heavy metal Chromium in 

Shivnathpurva, Gharhampur and Umran, 

also its nearby areas. That further, a total of 

14 serum samples (2 cows, 12 buffaloes) 

were collected from the above mentioned 3 

areas and correspondence was made to the 

Joint Director, Indian Veterinary Research 

Institute, Bareilly for testing of heavy metal 

chromium. That further, the test results 

indicate all tissue samples to be negative for 

presence of Heavy Metals 

Copies of Test Reports are being annexed 
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herewith as ANNEXURE- 8 

 

 

 

C. PROGRESS REGARDING THE CONSTRUCTION OF THE 

BOUNDARY WALL  

8. It is submitted that the Executive Engineer, Rural Engineering Department, 

Division–Kanpur Dehat, vide letter dated 15.07.2026, informed that 

the boundary wall around the chromium waste disposal site in Village 

Khanchandrapur, located in the Rania area of District Kanpur Dehat, is 

currently under construction. At present, approximately 70% of the 

work has been completed. The remaining work is expected to be 

completed by 20.07.2026.   

Photographs with geo coordinates of the disposal site are being annexed 

herewith as ANNEXURE-9 

 

9. That the Deponent, being duty-bound under law, is committed to 

ensuring strict compliance with all directions of this Hon’ble Tribunal and 

undertakes to adhere to any further orders or instructions issued hereafter, 

without demur or delay. 
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Annexure-01

ANNEXURE-15303
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ANNEXURE-2 
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Annexure-02

ANNEXURE-35314



Annexure-03 & 04

5315



5316



Annexure-05

ANNEXURE-55317
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Annexure-06ANNEXURE-65319
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Annexure-07
ANNEXURE-75322
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ANNEXURE-8
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Annexure-09
ANNEXURE-95325
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